GOVERNMENT OF INDIA
FINANCE
LOK SABHA
UNSTARRED QUESTION NO:7271
ANSWERED ON:12.05.2000

MINTING OF FAKE COINS
MANIBHAI RAMJIBHAI CHAUDHARY

Will the Minister of FINANCE be pleased to state:

(a) whether cases of minting of fake coins have been noticed by the Government;
(b) if so, the details thereof;
(c) whether the Government have taken any action in this regards; and

(d) if so, the details thereof?

Answer
MINISTER OF STATE IN MINISTRY OF FINANCE (SH. BALASAHEB VIKHE PATIL)
(a): A few cases of circulation/manufacture of fake coins have come to notice.
(b) (c) & (d): A state ment indicating the details of the cases is enclosed.’Public Order® and "Police" are state subjects under the
Constitution to India.As such, registration, investigation, detection and prevention of crime is primarily the responsibility of State
Government. However, the Government of India has been advising the State Governments fromtime to time to give more focussed

attention to improving the administration of criminal justice system to ensure effective prevention of crime.

STATEMENT SHOWING DETAILS OF COUNTERFEITED COINS SEIZED DURING 1998 and 1999.

(State/UT-wise)
Year 1998

S. State/UT Distt.P.S.FIR No. Number Denomin. No.of Details of Accused

No Date of pieces ation Accused

1. West Bengal Distt.Marshidabad 11 Rs.5 1 Ashok MandalS/oJitu Mondal R/oBarangar P.S./Jiyagjanj,Distt.Mursidabad
P.S.Berhampur FIR (W.B)
No, .295/98 datted
1.8.98

2. West Bengal Distt.Marshidabad 75 Rs.5 1 Sankar Biswas S/oLt.Sahadeb Biswas,Age81R/oVill.ChhotoKandua,P.S.
P.S.Rejinagar, FIR No. Nakashipara,Distt. Nadia (WB).
109/11/98.

Year 1999

S. State/UT Distt.P.S..FIR No. Number Denomin. No.of Details of Accused

No Date of pieces ation Accused

1. Assam Distt.Morigaon P.S. 2 Rs.5 1 Mohd,Kadar R/o Fakali P.S.Jagirgason (Assam)

Jagi Road,DIR No.
97/99 dt.14.6.99

2. Haryana Distt.Gurgaon,P.S. 720 Rs.1(India 1 Rashid S/0 Nabla Meo R/o Vill Nai P.S.Punhana,Distt. (Haryana)

Pimhana FIR No. Time
216/99 dt.7.8.99

3. Haryana Distt.Panipat P.S. 139 - 8 1.Bhupender @Goga S/o Narayan Singh Khatri R/o 183/3 Mahajan Wali Gali panipat,
City Panipat FIR Haryana
No.354/99 dt 2..Gurpreet KaurW/oBhupender Singh Khatri R/o 183/3Mahajan Wali Gali Panipat Haryana
6.8.99 3. Kishan Lal S/o Ram Nath Khatri House No.168/3 Mahajan Wali Gali,Panipat Haryana

4. Prema @ Reeta W/o Kishan Lal, House No.168/3 Mahjan Wali Gali Panipat Haryana.
5.Mahender Singh S/o Arjun Das Khatri R/o Ward 1 Godhana Sonipat.

6. Kala @ Ashok S/o Arun Dasd Khatri R/o Ward 1 Goodhana Sonipat.

7. Rajesh @ Dimple S/o Hemraj Mahajan R/o 22/7 Amar Bhawan Chowk Panipat.
8.Rajesh Kumar S/o Darbari Lal R/o 189 Assandh Road, Ram Lal Chowk, Panipat.

4. Haryana Distt.Gurgaon P.S. 53 Rs.1 7 1. Ayub S/o Idu R/o Nai P.S.Punahana Distt.Gurgaon.
Firozpur Jhirka FIR 2. Hussan Mand S/o Jagroop R/o Nai P.S.Punahana Distt. Gurgaon.
No.218 dt.24.12.99 3. Isha S/o Mohmad Khan R/o Nai P.S.Punahana DisttGurgaon

4.Kassam S/o Shahbuddin R/o Vill Bisru P.S.Pinahna Distt.Gurgaon.

5. Farukh S/o Ishakh R/o Nai P.S. Punahana Distt. Gaurgaon.

6. Suban S/o Ishakh R/o Nai P.S. Punahna Distt. Gurgaon.

7. Amin S/o Shad mand R/o Vill. Tirwass P.S. Punahna Distt. Gurgaon.

5. Mahrashtra Distt.ThaneCity P.S. 1000 Rs.5 3 1. Ramesh Rajpurohit S/oLahusingh R/o Patri Pul Kalyan.
MFC Kalyan FIR 2. Nagesh Dewendra S/o Munuramji R/o Jijamata Coloney.

No.19/99 dt.18.1.99 3. Jataram Purohit @ Zhalasingh S/o Hakomji R/o Ganesh Nagar.



6. Maharashtra Distt.Latur P.S. 1 Rs.5 - Nil.
Nilanga FIR
No.101/99
Dt.3.8.99

7 West Bengal Distt.Malda P.S. 2 Rs.2 1 Shambhu Das S/o Rajan Das R/o Kansat Sibganj Distt.Thapa Nabaganj Bangladesh
Kalichak, FIR No
256 dt.9.10.99



	GOVERNMENT OF INDIA  FINANCE LOK SABHA
	Answer

